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DELHI VIDHAN SABHA
Bulletin Part-I
( Brief Record of Proceedings )

Monday 2Znd March, 1999/Chaitra 01, 1921 (Saka)

11.45 AM.

i

11.49 A M.

z.

11.5Z A M.
3,

NO.5

National Song (Vande Mataram)

Papers Laid on the Table of the House

Secretary laid the following papers on the
Table of the House:

(i) A copy of the Lt. Governor's Address.

(ii) A copy of the Notification
No.EO/ELG/102(82)98/36674-36675 dated 24-
2-1999 regarding declaration of results
of Bye-elections from Hauz Khas and
Hangloi Jat Assembly Constituencies of
Delhi Legislative Assembly, received from

the Department of Elections.

Oath/Affirmation

Smt. Kiran Walia (Hauz Khas) and Shri Prem Chand
Kaushik (Nangloi Jat) took oath in Hindi, signed
the Roll of Members and took their seats in the

House.

Obituary References

The House made Obituary References to the

nassing away of:

(i) Dr. Ram Lal Verma, former Executive
Councillor

(ii) Ch.Hira Singh, former BExecutive Councillor.

(iii) Victims of fire tragedy at Yamuna Pushta

near Vijay' Ghat,

References were also made to the passing

Contd....2
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(2)
away of the following jéurnalists:

(iv)  Shri Irfan Hussain

(v) Ms. Shivani Bhatnagar
(viy Shri Anil Ratan

Members observed two minutes silence as a mark

of respect to the memory of the departed souls.

12.45 P.M. (The House was adjourned till 14-00 hours on
Tuesday, March 23, 1999).

S.K. SHARMA
SECRETARY

DELHI

22 March, 1999



